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Slurl Manay: On a point of order, 

Sir. The hon. Member is trying to 
justify his resolution. He was given 
an opportunity to withdraw the reso
lution whereas he is replying to the 
debate.
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Shrl B. K. Gaikwad: Sir, I withdraw 
my amendments.

Shri Thtmmafah: I also withdraw
my amendment. '

Shri B. C. Kamble: I also withdrew 
my amendments.

Sir. Chairman: Have the hon. Mem
bers leave of the House to withdraw 
their amendments?

TJve amendments were, by leave,
4 withdrawn.

tdr. Chairman: Now, has the hon. 
Mover leave of the House to with
draw his Resolution?
T\e Resolution was, by leave, with

drawn.
An Hon. Member: Will the House 

si\ till 6 P.M. today?
JMr. Chairman: There is no necessity

new; we will conclude at 5-30. Now, 
we will take up the next item.

RESOLUTION HE: APPOINTMENT
O f A COMMITTEE TO EXAMINE 
TgE REGIONAL DISPARITY IN 
AVERAGE PER CAPITA INCOME
Shri Mahanty (Dhenkanal): Sir, 1 

b&g to move:
“This House is of opinion that ft 

Committee of experts be appoint
ed to study and investigate into 
the regional disparity in the 
Indian Union in the average per 
capita income and in the stages of 
development, and to recommend 
ways and means for bringing up 
the regions that lag behind to the 
standard of other advanced 
regions.”
This Resolution is so urgent in its 

implication and so innocuous in its 
intentions that the House will need 
vgry little persuasion on my part to 
accept it  It suggests the appoint
ment of a committee of experts to 
study the existing pattern of regional 
disparity in the Indian Union and 
suggest ways and means for bringing 
up the States that lag far behind, to 
tHe level of other advanced States.

I can well .anticipate the critics to 
Point out that the Planning Commis
sion and the Government are no less 
concerned about this problem, end 
that the Planning Commission in their 
Second Plan had considered the 
ibatter at some length and also the 
ifcatter was considered in the National 
I>evelopmsnt Council Iran time to
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h<m  Wc will perhaps be told that 
ibis Is a continuing process and there
fore the Resolution need not be con
sidered at this stage.

In spite of that, if X am moving this 
Resolution it is only because of the 
fact that the Planning Commission 
had diagnosed the disease but pres
cribed no remedy. The Commission 
merely touched the fringe of the 
problem. The Commission have said 
in chapter 2 on page 37 of their report 
on the Second Plan, that greater 
attention should be given to this 
problem in the Plans to come. In the 
First Plan this matter was not con
sidered at all. In the Second Plan, 
the under-deveioped areas have mere
ly been assured that their case will be 
considered in the Plans to come. 
Moreover the Planning Commission 
have considered this matter in a 
vicious circle. There can be no doubt 
or controversy as the Planning Com
mission has observed that the solution 
of this problem has to depend upon 
the availability of resources. As 
developed States are mere accidents 
more and more resources are available 
the benefits of investment will flow 
into these under-developed areas. But 
the fact has to be borne in mind that 
as the development goes on expanding 
the disparity goes on widening.

I will substantiate what I have 
stated just now with facts and figures 
from the review of the First Plan a 
report on which was circulat
ed to us. Before I do that, I want to 
invite the attention of the House to 
the fact, that the under-developed or 
developed States are mere accidents 
of history. It is a well-known fact that 
the British developed India as a 
colony for their own commercial pur
pose. The British had their com
mercial centres and built their fac
tories in three coastal towns in Cal
cutta around Fort Williams, in Madras 
around Fort Saint George and the 
Bombay around Fort St. George. The 
entfre attention of the British Empire 
was concentrated on these three port 
towns and the rest of India was ex
ploited as a -hinterland for the pros
perity of these three towns. It pains

I®57 Appointment of a Com- 6704 
mittte to examine the 

Regional Disparity in average 
per capita income 

me to find that the same pattern still 
continues even today.
16.58 hrs.

[Mr. Smcakcr in the Chair]
It will be evident if you look at the 

history of the Indian railways. In the 
late nineties of the 19th century for 
military reasons it was considered 
necessary to link up Calcutta and 
Madras by a railway. That is how a 
skeleton railway line passes through 
the coastal strip of Orissa. Since then 
not a single mile of railway track 
was added to the railways there. It 
is so about Assam. When we come to 
Madhya Pradesh, another huge 
sprawtfng area with mountains and 
forests, not a single mile has been 
added. Yet, during the discussion on 
the Hallway Budget, the Railway 
Minister spoke of electrification of the 
railways in certain sectors. While in 
these areas people are grouping in 
darkness and are suffering a great 
deal for lack of communications, no 
railway lines are opened, yet, electri
fication of railways is taken up in 
certain particular sectors, served by a 
net-work of railways.
17 hrs.

What I was just saying was that the 
developed States and under-develop
ed States of the Indian Uniat were 
mere accidents of Indian history. It 
has to be remembered that planning 
does not mean abject surrender to 
certain blind, socio-political forces. 
Planning means controlling these 
force for the balanced development at 
a country effectively.

But the Planning Commission do not 
seem to have appreciated that feet? 
We find that the targets of the First 
Five Year Plan were formulated on 
one basis, namely, the capacity of the 
State Governments to bear the strain 
end stress of developmental expendi
tures. If the Commission had in view 
this question of regional disparity 
then, certainly, some other standard 
should have been evolved, Ibis 
basis of formulating targets according 
to thfc capacity of State Governments 
to p*y would have been rejected.
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[Shri Mahanty]
In the First Five Year Plan we find 

that central assistance to the under
developed States has been the mini
mum I will quote some figures to 
substantiate this West Bengal receiv
ed central assistance from the Gov
ernment of India to the tune of 
Rs 26 S crores Bombay, another 
prosperous State, received central 
assistance to the extent of Rs 16 cro
res Madras received central assist
ance to the extent of Rs 19 4 crores 
When we come to Qrissa it goes down 
to Rs 10 crorep. When we come to 
Travancore-Cochm, where probably 
the pressure of population of land is 
the highest and poverty is also bitter
est, central assistance was to the ex
tent of only Rs 7 crores To Rajas
than, another huge under-developed 
State, it amounted to Rs 9 crores

I am not considering for the moment 
the capacity of the State Governments 
to bear the developmental expenses 
out of their current revenues I am 
considering only the extent of central 
assistance which has been rendered to 
the various States of the Indian Union 
during the First Five Year Plan I 
would like to know, and the under
developed States of the Indian Union 
also expect to be told, on what objec
tive basis Quantum of these contri
butions were determined, and why the 
under-developed States recenod much 
less than what the highly developed 
States received

It will also be found from the bud
getary position of the States which I 
have just named—Bombay, Madras 
and West Bengal—than they were 
able to mobilise substantial resource 
out of their own current revenue, for 
the execution of the First Five Year 
Plan, whereas States like Orissa, 
Assam and others could not even find 
the means to carry on their day-to- 
day administration

Therefore, in the face of all these, we 
would like to be told,—if the Govern
ment is not paymg only lip-sympathy 
to the concepts of removal of regional
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disparity.—-why States like Bombay, 
Madras and West Bengal received 
Central assistance much more, than 
the under-developed States like Orissa, 
Kerala, Saurashtra, Rajasthan and 
others

As a result of this imbalance, we 
find that per capita expenditure under 
the First Five Year Plan was the 
highest in States like Bombay and 
West Bengal, while it was the lowest 
m States like Orissa I have not got 
the figures for Kerala, Madhya Pra
desh and Assam, I have got the figur
es here only for Bombay, West Ben
gal, Madras and Orissa The per 
capita expenditure under the First 
Five Year Plan in the State of Bom
bay was Rs 44 8, in West Bengal it 
was Rs 31 3, m Madras it was Rs 25 
artd in Orissa it was only 13 1 There
fore as the development goes on ex
panding this regional disparity, also 
goes on expanding 

Therefore, even if after 20 years the 
national per capita income would be 
doubled, we would have been con
fronted with a situation where in some 
States the per capita income would 
be double whereas other States would 
be lagging behind the national aver
age in the matter of per capita income 
If it is not the intention of the House 
that in a socialistic India certain sec
tions of the people

Shri Naushir Bharucha (East Khan- 
de&h) Sir, may I point out that there 
is no quorum in the House’

Mr. Speaker: Therefore, we will
have to adjourn is it so’  The bell is 
being rung—Now there is quorum 
The hon Member, Shri Mahanty, may 
cont nue

Shri Mahanty. Sir, before I was, 
unforl unately, interrupted by the ir
responsibility of the Treasury Benches,
I was trying to point out to the 
House

Mr Speaker: Hon Members also,
whoever tabjes a resolution, should 
get their friends here

Shrl B. K. GaikwaA (Nauk): His
friends are with him
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|hri Mahanty: It is the responsi
bility of the Treasury Benches to 

quorum; it is not my busi
ness to collect my friends to listen to 
me; it is not a mutual admiration 
society; Sir. .

What I was trying to submit is, as 
the development expenditure goes 
on expanding the regional disparity 
also goes on widening. I tried to sub
stantiate that by quoting some figures 
of per capita expenditure under the 
First Five Year Flan.

It is said that the national per 
capita income is Rs. 281 in the Indian 
Union in the beginning of the Second 
Five Year Plan. But there are States 
like West Bengal where it has been 
recently calculated that the per capita 
income is of the order of Es. 350. I do 
not know what the figure for Bombay 
is. I do recognise that there are some 
States where the per capita income is 
higher than the national average, but 
there are others like Orissa where the 
per capita income is below Rs. 100.

It Is no surprise when I say that the 
per capita income in Orissa is less than 
Rs. 100. It is because of the fact that 
85 per cent of the people in Orissa 
have to depend on agriculture. Even 
though the First Five Year Plan is 
over and one year of the Second Five 
Year Plan has also been completed, 
the occupational structure in Orissa, 
has undergone no appreciable change 
to bring away persons on the land to 
the secondary or tertiary sectors at 
our economy. . As days, months and * 
years roll on more and more people 
become dependent on lands where the 
law of diminishing returns has start
ed its operation. Therefore, there can 
be very little controversy about the 
fact that the per capita income in 
States like Orissa and Assam is much 
below the national average of per 
capita income. It is in this context,
I said that, the Planning Commission 
had approached the subject in a 
vicious circle.

When we come to the impact at all 
these in the execution of the Plan, 
what do we find? X will quote some

figures which I have tried to calculate 
from the Review of the First Five 
Year Plan which has been circulated 
to us. I shall give the figures only for 
Bombay, West Bengal, Madras and 
Orissa. In some cases, the figures for 
Bihar also will be given. Now, let us 
take the case of agriculture. It is 
known that there are some States 
which are predominantly agricultural 
States and other States which are pre
dominantly industrial States. The in
dustrial States like West Bengal or 
Bombay are constantly in food defi
cit. The agricultural States like 
Orissa or Madhya Pradesh have to 
supply foodgrains to those industrial 
States at a cheap price, where the 
people enjoy a much higher per capita 
income. Therefore, in the interests of 
social justice and economic justice as 
well, it has to be seen that there has 
to be a parity in the income between 
the people of those industrial States 
with a higher per capita income and 
the people of the agricultural States 
with a lower per capita income.

It has also to be seen that political 
equity demands that there should be 
a parity in the development of these 
industrial States and the agricultural 
States. What pattern has emerged out 
of the first Five Year Plan? I will 
give you the figures for agriculture. 
Bombay has spent during the first 
Five Year Plan Rs. 1,3616 lakhs. For 
Madras, it is Rs. 694.8 lakhs, whereas 
for Orissa it is Rs. 97.1 lakhs. Yet 
Orissa has been considered not rightly 
though, not only in the course of the 
post-election period but during the 
post-Independence period also, as the 
granary of India. Whenever there has 
been famine, the peasants and the 
farmers of Orissa have been asked to 
starve and to give away their grains 
and their rice to the rest of India at a 
price which is even much below flu 
market price that is ruling in India 
today.

I am speaking in no spirit of frust
ration. I am making no grievance, 
but the fact has to be remembered 
that even though Andhra is not re
leasing its rice stocks to Kerala, the 
Ghovenunent of India have purchased 
the entire ,rice of Orissa at a prioe
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[Shri Mahanty ] .
which has created resentment to a 
section of the people. In spite of all 
this, what have we gained? Three- 
fourths of Orissa is thirsting to-day 
for lack of irrigation facilities. We 
should have spent more on agricul
tural States like Orissa, so that they 
might have been enabled to produce 
more, not in their own parochial in
terests but in the national interests of 
India. We have spent only Rs. 97 
lakhs for Orissa whereas for Bombay 
we have spent Rs. 1,361.6 lakhs in the 
matter of agriculture.

When we take co-operation, we find 
that in Bombay, we spent Rs. 74.3 
lakhs; for Bihar, it was Rs. 27*1 lakhs; 
for Orissa it was only 2‘8 lakhs.

For rural development, for a highly 
industrialised State like Bombay we 
spent Rs. 58*3 lakhs; in Bihar we 
jpent Rs. 79'3 lakhs; for Madras, it 
was Rs. 34 lakhs. For Orissa, we 
spent nil. At least that is the figure 
given in the review of the first Five 
Year Plan. I doubt that. It cannot 
be nil. Something must have been 
spent. But it has been shown as nii

For local development works, for 
Bombay, the figure is Rs. 196 lakhs; 
for Bihar it is Rs. 153 lakhs; for Mad
ras, it is Rs. 335 lakhs; for Orissa, it 
is Rs. 99 lakhs. These agricultural 
States should have been given greater 
facilities not for big irrigation pro* 
jects only but for small and minor 
irrigation projects so that these 
States would have been able 
to produce more and that 
too not in their own interests but 
in the interests of the entire Indian 
Union. But then what did our Plan
ning Commission do? The expendi
ture which was earmarked for these 
two predominantly agricultural 
States, Orissa and Madhya Pradesh, 
Was much leas than what was allotted 
to West Bengal or Bombay. The 
expenditure which was incurred tor 
Bombay was Rs. 1,645'2 lakhs; for 
West Bengal, it was Rs. 1,045* 5 lakhs; 
for Madras, it was Rs. 1,494:9 lakhs; 
for OHssb it was only Rs. 196:9 lakhs.
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Then I take up village and small- 
scale industries. When we come to 
this item, I do not lay much store by 
these village and small-scale indus
tries, They are not going to solve 
the problem or change our occupa
tional structure very much. The 
problem is now to mechanise *nd 
improve the technology in the village 
And small scale industries, in which 
sector a large number of people are 
depending on prehistoric modes of 
production. We naturally would ex
pect that, some attention should have 
been paid to States where there have 
been no large-scale industries. But 
the Planning Commission, in their 
wisdom, decreed otherwise.

Far village and small-scale indus
tries, Bombay State which, according 
to the report of small-scale indus
tries corporation, is one of the highly 
industrial States of India, where there 
is the greatest concentration of small 
scale industries received Rs. 46.7 lakhs 
whereas for Orissa it was Rs. 21.8 
lakhs; for West Bengal it was Rs. 4S.9 
lakhs—another highly industrial State. 
For Madras, it was Rs. 48 lakhs
and for Bihar it was Rs. 2S.1
lakhs. Similar is the case with regard 
to education, public health etc.

What I am trying to bring out by 
quoting these figures at length is that 
the first Five Year Plan was conceiv
ed with no long-term socio-political 
objective. It was just a catalogue of 
some programmes which were packed 
together. In formulating various pri
orities and the targets, no attention 
was paid to the question of under
developed States. In the Second Five
Year Plan, even though the Planning 
Commission accept that the regional 
disparity is there and that pattern 
must change, they have not touched 
even the fringe of that problem. They 
have merely diagnosed the disease, 
but have prescribed no remedy. There
fore, 1 have suggested that a commit
tee must be appointed to investigate 
this question. *

This is not a question lor politicians 
like us, or Ministers or Secretarial or
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lor the bureaucrats It is a question 
to be studied in its technological as
pects For instance, we cannot re
move this regional disparity until we 
cfrnwg* the occupational structure In 
countries like the United States of 
America, it has taken them about 30 
years to bring about any change in the 
occupational structure In Japan, 
Germany and other countries, it has 
taken about 20 to 30 years to change 
the occupational structure there So, 
unless we change the occupational 
structure we cannot remove the 
regional disparity prevalent in our 
country today

For instance in India, more than 
80 per cent of people are dependent 
on agriculture This has brought 
another problem in its wake Is it 
being suggested that these agricul
turists, who are depending on agri
culture, will be howers of wood and 
drawers of water9 How many times 
is the difference between what a vil
lage farm worker gets and the income 
received by a factory worker’  Our 
philosophersThave consoled us by the 
concept of fate Similarly, the leaders 
of Government have consoled us by 
saying that agriculture is a way of 
life, and therefore agriculture cannot 
be compared with industry The way 
of life is to put up with starvation, 
the way of life is to put up with all 
kinds of privations, the way of life 
is to burn m the implacable lire of 
human desperation That is not the 
right approach Because, planning 
does not mean abject surrender to the 
existing conditions which are out
moded and antiquated Planning 
means taking control of these factors 
and directing all effort towards an 
overall balanced development of the 
country, and society We find that 80 
per cent of the-jpeople are dependent 
on agriculture This kind of concen
tration on 'agriculture, you will find 
only in certain States like Onssa, 
Assam and Madhya Pradesh Unless 
the occupational pattern is changed, if 
is n^ponshine to talk of removing the 
regional disparity

But the Planning Commission have 
said 09 page 37 that this question m il
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receive attention in the Plans to come. 
It has been stated that

‘ These considerations have been 
kept in mind while formulating 
the second five year plan, but 
fhey aie certain to claim even 
greater attention in the plans to 
come ”

But no attention has been paid to 
this problem in the Second Plan It 
any attention had been paid to this, 
if the Planning Commission had re
commended any tangible remedy, 
probably, I would not have tired the 
House with this Resolution But in 
the absence of it, what this House ic 
going to promise to the under-deve~ 
loped States9 Are th«>se States to be 
left in the existing condition, to bear 
the burdens of niflation, deficit 
financing and all that, and suffer 
from the further extension of regional 
disparity9 No 

The hon Minister will excuse me, 
I question the very bona fidet of the 
Government so far as their intention 
for removing regional disparity is 
concerned Let me take the case of 
the oil refinery in Assam In the 
Second Plan on page 37 it has been 
rtated

‘ Secondly it has been suggest
ed that m the location of new en
terprises whether public or pri
vate, consideration should be given 
to the need for developing a bal
anced economy for different parts 
of the country”

Therefore, the location of new 
enterprises m the public sector 
should be guided by one considera
tion and one consideration alone and 
that should be to bring up the under
developed States on a par with the 
other developed States There may 
be other considerations as well Buft, 
this should be the overriding consi
deration What do we find in the case 
of the oil refinery m Assam9 The 
Government has maintained an at
titude which does not encourage us, 
those who come from the under
developed States, to hope for any 
better future under the existing state 
of affairs It pains me to say that
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[Shri Mahuty] 
such matters have been caught up in 
overall political questions that axe 
prevalent in the country.

I have, therefore, suggested that a 
committee of experts be appointed to 
suggest ways and means for removing 
this regional disparity This morning, 
1 was surprised to see in the Press 
that the Congress Party, without hear
ing me, has decided to hang me They 
have decided to oppose this Resolu
tion as if some one is asking for the 
moon through this Resolution We 
are not asking for the moon 
We are merely suggesting to appoint 
a committee of experts, of those 
who have a grasp on the subject, 
of those who have experience of this 
problem, to study, investigate and 
suggest ways and means I believe 
in all humility, that this Resolution 
which is so innocuous in its intention 
and which is so urgent in its implica
tion, will commend itself to all sec
tions of the House and will be pas
sed

Mr Speaker* Resolution moved

“This House is of opinion that 
a Committee of experts be ap
pointed to study and investigate 
into the regional disparity in the 
Indian Union in the average per 
capita income ,and in the stages of 
development, and to recommend 
ways and means for bringing up 
the regions that lag behind to the 
standard of other advanced re
gions H

Dr. K. B. Menon (Badagara) Mr 
Speaker, I thank the Mover of the 
Resolution for bringing a problem 
which is so vital and important, to' 
the fore and giving this House an 
opportunity to express its opinion

The problem'' of the States has been 
haunting us for some time Even 
during the Brilfch days we had been 
complaining about the disparity bet
ween the States in various ways, and 
we had been saying that that was due 
to the fact that the States w ere allo w -
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ed to grow up without any guidance 
whatsoever.

After we gained independence, the 
problem again came up, and the iasm 
was forced by Andhra After that 
the Prime Minuter was driven to the 
logical necessity of appointing a Sta
tes Reorganisation Commission, and 
on the basis of the report of that 
Commission, the country has now been 
reorganised a linguistic basis

If I am asked my personal opinion, 
I would say that the regrouping 0f 
States on a linguistic basis has not 
solved any problems. From this 
particular point of view of the reso
lution, it has only emphasized one as
pect of the problem, I am speaking 
from my personal experience of my 
own State, Kerala

The regrouping of State on a lingu
istic basis has shelved Kerala to the 
position of the smallest State in the 
Union TJiere was Vidarbha, but it 
has now been absorded in Bombay 
State Kerala with her* heavy popu
lation of over 14 millions is now hud
dled up in 14,000 and odd square 
miles She is now confronted with 
the problem of living space, apart 
from the other numerous problems 
that she is facing and will have to 
face

There is the problem of unemploy
ment, chronic unemployment because 
of the fact that industries have not 
been developed in that State Kerala 
has been fortunate from the point of 
view of literacy. In the past there
fore the children of Kerala could go 
abroad and take appointments in 
various parts of India, but that posi
tion also is going to be difficult be
cause the States are divided on the 
basis of language Each State is go
ing to build up a cordon sanitaire 
around her, and those who are not 
proficient in the language of the State 
are not going to get appointments. 
That means, the people of Kerala who 
have been going outside or seeking 
employment outside will be driven 
back home without employment else
where.
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Kerala then is going to faoe tine ' 
serious problem of earning a living. 
Even as it is, income of Kerala as 
compared to the income of other Sta
tes is very low. St we draw a graph, 
we will get a steep gradient graph 
from the income point of view from 
Northern India to the South, liven 
if it be an income graph for the South 
alone, Kerala, I think, will be at the 
bottom. The per capita income of 
Kerala is only half of that of Tamil 
Nad or Andhra.

Of the States as regrouped by the 
States Reorganisation Commission, I 
feel that the only States that is sound 
economically is Andhra. Tamil Nad 
may become, but it will be difficult 
for her because of her smallness in 
size. This disparity in income is only 
a consequence. I take it to be only the 
result of other factors, and when we 
are talking of disparity between Sta
tes, we should also take into consi
deration the political repercussions of 
this disparity.

When we have small and large 
States in the Union, the citizens of 
the smaller States are driven to the 
position of inferior citizenship. After 
all, democracy means counting of 
heads, and in a House of 805, how can 
the voice of Kerala which has only
18 Members be heard unless those 18 
cry at the top of their voice?
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Apart from this, there are other 
political repercussions which are very 
serious.

Perhaps, it may be out of the scope 
of the resolution, if I were to deal 
with that aspect oi the problem. I 
would say that in a Union, unless the 
States are all at equal sice, the poli
tical reactions and the political results 
from it are not going to be very fav
ourable. Take, for instance, the case 
of the Union of the United States or 
the Soviet Union.

In the United States, tor example, 
there are small States like Maryland, 
as compared to big States like Texas 
or CalifomU. But to balance the dis
crepancy of political rights in the 
States, there is the Senate which has 
two representatives from each State 
irrespective of the population.

Mr. Speaker: The hon. Member
may continue his speech on the next 
day.

17-SI hn.

The Lofe Sabha then adjourned tiU 
Eleven of the Clock on Saturday, the 
3rd August, 1957.




